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passengers) (Repeal) Act, 1986. -

: 1985 is hereby repealed
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ORISSA ACT 3 0F 1986

* THE ORISSA MOTOR VEHICLES (TAXATION OF PASSENGERS)
" REPEAL) ‘ACT, 1986 -

[Rece.'ved the assent of the Governor on the. 7th March 7986 first pubkshed -
~ in an extraordinary issue of the Orissa Gazetle, dared the 10th March 1986] :

An act fo repeal the Orissa Motor Vehlclas (Taxat:on of S :'_'.',,'
' Passengers) Act. 1969

- Be. it enacted by the Legaslature of the State of Orlssa m the Th:rty-seventh
1. (7) This'Act may be called the Onssa Motor Veh;cles (Taxatlon of

: (2) It shall be. deemed to have come m 10 force on the 18th day of
October, 1985. _

2 The Onssa Motor Vehlc!es (Taxat;on of Passengers) Act 1969 s hereby Orlssa Aot
repealed SR _ 11 ol1969.

3. Tha Orissa Motor Vehlcles (Taxanon of Passengets) (Repaal) Ordmanoe, 0riss: g‘:dlé
0F 1985,

. For the Bill. Sae Orissa Gazette Extraordinary, datad the 4th Februarv. 19886 (No 129)
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